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About RGNUL, PunjabAbout RGNUL, Punjab

Rajiv Gandhi National University of  Law (RGNUL), Punjab, was
established by the State Legislature of  Punjab by passing the Rajiv
Gandhi National University of  Law Punjab Act, (Punjab Act No. 12
of 2006). In May 2015, RGNUL was the first and only NLU to have
been accredited by National Assessment and Accreditation Council
("NAAC") with an 'A' grade. In March 2018, RGNUL was amongst
the four NLU’s including NLU Delhi, NALSAR and NLUO to have
been granted autonomy by the University Grants Commission.

About Centre for Competition and Consumer
Protection Law (CCCPL)

About Centre for Competition and Consumer
Protection Law (CCCPL)

The Centre for Competition and Consumer Protection Law is a
research centre dedicated to advancing the understanding and
promoting awareness of  competition and consumer protection laws.
This initiative is driven by a passionate group committed to ensuring
a fair and competitive marketplace. Through their research and
advocacy efforts, the centre aims to contribute to the development of
sound legal frameworks that protect consumers and foster healthy
competition. By engaging in academic research, policy analysis, and
outreach activities, the centre endeavours to play a vital role in
shaping the legal landscape and safeguarding the interests of  both
consumers and businesses.



The authors may refer to the following themes as reference:

Artificial Intelligence and Consumer Protection: Addressing
algorithmic discrimination, deceptive AI practices, and
competition concerns in AI-driven markets.
Big Tech and Consumer Welfare: Examining abuse of
dominance, data exploitation, and consumer choice in digital
markets.
Dark Patterns and Unfair Trade Practices: Examining consumer
consent and manipulation under Indian consumer law.
Algorithmic Pricing and Consumer Harm: Exploring price
discrimination, algorithmic collusion, and unfair pricing
practices.
Vertical Restraints in Consumer Goods Markets: Assessing the
competitive effects of  exclusive supply, exclusive distribution,
and territorial restrictions.
Data Privacy, Competition and Consumer Protection: Examining
how control over consumer data can create market power and
affect consumer autonomy.
Merger Control and Consumer Welfare: Assessing how corporate
mergers and acquisitions affect competition, prices, innovation,
and consumer choice.
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Planned Obsolescence and Consumer Protection:  deliberately
shortened product lifespans as an unfair trade practice.
Greenwashing and Consumer Law: misleading environmental
claims, consumer protection, and consumer concerns in
sustainable markets.
Quick Commerce and Competition: Examining predatory
pricing, exclusive arrangements, market dominance, and
consumer welfare in India’s rapidly growing quick-commerce
sector.
Competition and Consumer Protection in the Banking Sector:
Examining switching costs, pricing practices, and market
concentration from the consumer's perspective.
Influencer Marketing and Consumer Protection: Addressing
misleading endorsements, undisclosed advertisements, and
competition concerns in digital advertising.
Competition in the Hospitality Industry: Assessing pricing
practices, distribution restrictions, and the competitive
relationship between hotels and booking intermediaries.

The topics suggested above are illustrative and non-exhaustive;
participants are encouraged to explore other contemporary issues
relating to Competition Law and Consumer Protection Law.
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Submissions must be between 1000–1500 words.
An abstract of  not more than 70 words must accompany the
submission.
Co-authorship of  up to two (2) authors is allowed.
Use Times New Roman Font Size 12, with Line Spacing of  1.5
and Paragraph Spacing of  6 above and 6 below. Maintain
margins of  1.5 inches on the left, 1 inch on the right, 1 inch on
the top, and 1 inch on the bottom. No borders are to be used in
the submission.
File format and naming: Submissions made only in a .doc/.docx
format are accepted. The file name must be “Title_CCCPL
Manuscript”.
Title and headings: The title of  the manuscript should not be
more than 12 words. The Title, along with all the Headings,
should be in Bold.
Anonymity: The manuscript should not contain the name of
the author(s), institutional affiliation, or any other
identification mark.
Originality: Submissions should be the original work of  the
author(s). All manuscripts will be checked for plagiarism by the
Editorial Board, and offensive, abusive, derogatory, or
potentially defamatory submissions will be rejected. A similarity
index of  12% will be strictly adhered to for all submissions.
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All references must be in the form of hyperlinks in the body
of the submission. Hyperlinks should be provided to all
supporting materials and legal texts for the convenience of
the readers. Additionally, wherever required, authors may use
footnotes in OSCOLA style.
Responsibility: The author(s) are responsible for the accuracy
of facts, opinions, or views stated in the submitted
manuscript.
Once the Editorial Board receives the article, it will go
through a rigorous editorial process, and the decision about
its acceptance or rejection shall be communicated to the
author(s) within 24 days.
It might, in unforeseen circumstances, extend to 30 days; the
same would be communicated to the author(s) by the Board.
Submissions must only be made by filling out the Google
Form. Submissions made through any other medium will be
rejected.
All queries regarding submissions must be sent to
cccplsubmissions@gmail.com

SUBMISSION GUIDELINESSUBMISSION GUIDELINES

https://docs.google.com/forms/d/e/1FAIpQLScY-oYDZMFZEhqPpfMn52fUbOCrdiU9SbK0K5Xsg-rn4kN-6A/viewform?pli=1
https://docs.google.com/forms/d/e/1FAIpQLScY-oYDZMFZEhqPpfMn52fUbOCrdiU9SbK0K5Xsg-rn4kN-6A/viewform?pli=1
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